
IHJSINlESS ADVISORY COMMnTm<: 

(Sixth Lok Sablia) 

TWENTY~NINTH REPORT 

(Presented on 21-2.-1979} 

The Buslness. Advisory Committee. held. a sitting on Wediiesda:y tlie 21st 
February, 1979. 

2 .. The Committee reconnnend the allocation of time. to· the following items 
of busmess as showu agamst each:- · 

(I) The Industries (Development and Regulaticm) Amendme.ut t hour 
Bill, 1979~ 
(Consideration and passing J. 

(2) The Punjab Excise (Delhi Amendment) Bill, 1979; 
(Consideration and passing) r hour 

"'(3) The Sugar Undertakings (Taking Over of Management} Z hours 
Amendment Bill, 1979. 
(Consideration and passing y 

(4) The Indian Penal Code (Amendment} Bill, 1978·, as 8 ·hours 
passed by Rajya Sabha; 
(Consideration and passing)" 

The Indian Standards Institution (Cemficatlon Marks) 
Extension to Kohima, Wokha, Zunheooto, Mokokchung 
and Phek Districts' Bill, 1978. 
(Consideration and passing) 

('6) Disoussion on the Presidenes Acldrnss. 
{7) Discussion on the Resolutions seekihg approval of tlie 

increase ih the export duty on ~aw cotton and levy of 
ei<port duty on turmeric . 

1 hour 

14 hours 
2 hours 

.. (8) rnscnssion under Rule 193 regarding 'situation irrl Jammu 1! hours 
and Kashmir as a result of continued regional imbalances. 
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